
 12/3/2018

 Sixteenth  Loksabha

 an>

 Title:  Papers  laid  on  the  Table  of  the  House  by  Ministers/Members.

 HON.  SPEAKER:  Now,  Papers  to  be  Laid  on  the  Table.

 THE  MINISTER  OF  PETROLEUM  AND  NATURAL  GAS  AND  MINISTER  OF  SKILL

 DEVELOPMENT  AND  ENTREPRENEURSHIP  (SHRI  DHARMENDRA  PRADHAN):  |  beg  to

 lay  on  the  Table  a  copy  each  of  the  following  Notifications  (Hindi  and  English  versions)  under

 Section  62  of  the  Petroleum  and  Natural  Gas  Regulatory  Board  Act,  2006:-

 (1)  The  Petroleum  and  Natural  Gas  Regulatory  Board  (Determination  of  Petroleum  and

 Petroleum  Products  Pipeline  Transportation  Tariff)  Amendment  Regulations,  2017  published  in

 Notification  No.  PNGRB/M(C)/62/2017  in  Gazette  of  India  dated  19th  December,  2017.

 (2)  The  Petroleum  and  Natural  Gas  Regulatory  Board  (Technical  Standards  and  Specifications

 including  Safety  Standards  for  Liquefied  Natural  Gas  Facilities)  Regulations,  2018  published  in

 Notification  No.  INFRA/T4S/LNG/05  in  Gazette  of  India  dated  18th  January,  2018.

 [Placed  in  Library,  See  No.  LT  8922/16/18]

 श्रम  और  रोजगार  मंत्रालय  के  राज्य  मंत्री  (श्री  संतोष  कुमार  गंगवार):  अध्यक्ष  महोदया,  मैं  अंतर्राष्ट्रीय श्रम  सम्मेलन

 द्वारा 5  जून  से  16  जून,  2017  तक  जेनेवा  में  आयोजित  106वें  सत्र  में  अंगीकृत  शांति  और  लचीलेपन  के  लिए  नियोजन

 और  शालीन  कार्य  से  संबंधित  अंतर्राष्ट्रीय  श्रम  संगठन  की  नई  सिफारिश  सं०  205  (आर-205) को अंगीकार किए जाने को  अंगीकार  किए  जाने

 के  बारे  में  विवरण  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  सभा  पटल  पर  रखता  हूं

 [Placed  in  Library,  See  No.  LT  8923/16/18]

 1/9



 12/3/2018

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  CULTURE  AND  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  ENVIRONMENT,  FOREST  AND  CLIMATE  CHANGE  (DR.  MAHESH

 SHARMA):  |  beg  to  lay  on  the  Table:-

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Maulana  Abul  Kalam

 Azad  Institute  of  Asian  Studies,  Kolkata,  for  the  year  2015-2016,  along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the

 Maulana  Abul  Kalam  Azad  Institute  of  Asian  Studies,  Kolkata,  for  the  year  2015-2016.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (1)  above.

 [Placed  in  Library,  See  No.  LT  8924/16/18]

 (3)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Indian  Museum,  Kolkata,

 for  the  year  2015-2016,  along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the

 Indian  Museum,  Kolkata,  for  the  year  2015-2016.

 (4)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (3)  above.

 [Placed  in  Library,  See  No.  LT  8925/16/18]

 (5)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  North  Zone  Cultural

 Centre,  Patiala,  for  the  year  2016-2017,  along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the

 North  Zone  Cultural  Centre,  Patiala,  for  the  year  2016-2017.
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 (6)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (5)  above.

 [Placed  in  Library,  See  No.  LT  8926/16/18]

 (7)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Nehru  Memorial

 Museum  and  Library,  New  Delhi,  for  the  year  2015-2016,  along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the

 Nehru  Memorial  Museum  and  Library,  New  Delhi,  for  the  year  2015-2016.

 (8)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (7)  above.

 [Placed  in  Library,  See  No.  LT  8927/16/18]

 जनजातीय  कार्य  मंत्रालय  में  राज्य  मंत्री  (श्री  सुदर्शन  भगत):  अध्यक्ष  महोदया,  श्री  जसवंतसिंह  सुमनभाई  भाभोर  की

 ओर  से,  मैं  निम्नलिखित  पत्र  सभा  पटल  पर  रखता  हूं  :-

 (1)  ...  (एक)  ट्राइबल  कोऑपरेटिव  मार्केटिंग  डेवलपमेंट  फेडरेशन  ऑफ  इंडिया  लिमिटेड,  नई  दिल्ली  के  वर्ष

 2016-2017  के  वार्षिक  प्रतिवेदन  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  तथा  लेखापरीक्षित

 लेखे।

 (दो)  ट्राइबल  कोऑपरेटिव  मार्केटिंग  डेवलपमेंट  फेडरेशन  ऑफ  इंडिया  लिमिटेड,  नई  दिल्ली  के  वर्ष

 2016-2017  के  कार्यकरण  की  सरकार  द्वारा  समीक्षा  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी

 संस्करण)।
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 (2)  .  उपर्युक्त  (1)  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारण  दर्शनी  वाला  विवरण

 (हिन्दी  तथा  अंग्रेजी  संस्करण)।

 [Placed  in  Library,  See  No.  LT  8928/16/18]

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  CONSUMER  AFFAIRS,  FOOD  AND

 PUBLIC  DISTRIBUTION  AND  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  COMMERCE

 AND  INDUSTRIES  (SHRI  C.R.  CHAUDHARY):  |  beg  to  lay  on  the  Table:-

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Gem  and  Jewellery

 Export  Promotion  Council,  Mumbai,  for  the  year  2016-2017,  along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the

 Gem  and  Jewellery  Export  Promotion  Council,  Mumbai,  for  the  year  2016-2017.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (1)  above.

 [Placed  in  Library,  See  No.  LT  8929/16/18]

 (3)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Plastics  Export

 Promotion  Council,  Mumbai,  for  the  year  2016-2017,  along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the

 Plastics  Export  Promotion  Council,  Mumbai,  for  the  year  2016-2017.

 (4)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (3)  above.

 [Placed  in  Library,  See  No.  LT  8930/16/18]
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 (5)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Chemicals  and  Allied

 Products  Export  Promotion  Council  (CAPEXIL),  Kolkata,  for  the  year  2016-2017,  alongwith

 Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the

 Chemicals  and  Allied  Products  Export  Promotion  Council  (CAPEXIL),  Kolkata,  for  the  year

 2016-2017.

 (6)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (5)  above.

 [Placed  in  Library,  See  No.  LT  8931/16/18]

 (7)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Shellac  and  Forest

 Products  Export  Promotion  Council  (formerly  Shellac  Export  Promotion  Council),  Kolkata,  for

 the  year  2016-2017.

 (ii)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  Shellac  and  Forest

 Products  Export  Promotion  Council  (formerly  Shellac  Export  Promotion  Council),  Kolkata,  for

 the  year  2016-2017,  together  with  Audit  Report  thereon.

 (iii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the

 Shellac  and  Forest  Products  Export  Promotion  Council  (formerly  Shellac  Export  Promotion

 Council),  Kolkata,  for  the  year  2016-2017.

 (8)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (7)  above.

 [Placed  in  Library,  See  No.  LT  8932/16/18]

 (9)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Basic  Chemicals

 Cosmetics  and  Dyes  Export  Promotion  Council  (CHEMEXCIL),  Mumbai,  for  the  year  2016-
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 2017,  along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the

 Basic  Chemicals  Cosmetics  and  Dyes  Export  Promotion  Council  (CHEMEXCIL),  Mumbai,  for

 the  year  2016-2017.

 (10)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (9)  above.

 [Placed  in  Library,  See  No.  LT  8933/16/18]

 (11)  A  copy  each  of  the  following  Notifications  (Hindi  and  English  versions)  under  subsection

 (3)  of  Section  30  of  the  Tobacco  Board  Act,  1975:-

 (i)  S.O.354(E)  published  in  Gazette  of  India  dated  24th  January,  2018,  authorising  the  Tobacco

 Board  to  allow  the  traders/dealers  of  the  Tobacco  Board  to  purchase  excess  unauthorized

 tobacco  at  the  auction  platforms  by  charging  penalties  as  fixed  by  the  Government  in  the  State

 of  Karnataka.

 (ii)  S.0.355(E)  published  in  Gazette  of  India  dated  24th  January,  2018,  relaxing  the  operation

 of  the  provisions  of  sub-section  (1)  of  Section  10  read  with  sub-section  (1)  of  Section  14A  of

 the  Tobacco  Board  Act,  1975  in  the  State  of  Karnataka  for  the  period  commencing  from  the

 date  of  publication  of  this  notification  in  the  Official  Gazette  and  ending  on  30!  April,  2018  and

 permits  the  sale  of  excess  flue  curved  Virginia  tobacco  crop  of  the  registered  growers  and  flue

 cured  Virginia  tobacco  crop  of  the  unregistered  growers  at  the  auction  platforms  authorised  by

 the  Tobacco  Board.

 [Placed  in  Library,  See  No.  LT  8934/16/18]
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 मानव  संसाधन  विकास  मंत्रालय  में  राज्य  मंत्री  तथा  जल  संसाधन,  नदी  विकास  और  गंगा  संरक्षण  मंत्रालय  में

 राज्य  मंत्री  (डॉ.  सत्यपाल  सिंह):  अध्यक्ष  महोदया,  मैं  निम्नलिखित पत्र  सभा  पटल  पर  रखता  हूं:-

 (2)

 (3)

 (4)

 (5)

 (6)

 (1)  .....  (एक)  राष्ट्रीय  संस्कृत  संस्थान,  नई  दिल्ली  के  वर्ष  2016-2017  के  वार्षिक  प्रतिवेदन  की  एक

 प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  तथा  लेखापरीक्षित  लेखे।

 (दो)  ..  राष्ट्रीय  संस्कृत  संस्थान,  नई  दिल्ली  के  वर्ष  2016-2017  के  कार्यकरण  की  सरकार  द्वारा

 समीक्षा  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  |

 उपर्युक्त  (1)  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारण  दर्शाने  वाला  विवरण

 (हिन्दी  तथा  अंग्रेजी  संस्करण) |

 [Placed  in  Library,  See  No.  LT  8935/16/18]

 (एक)  इंडियन  इंस्टीट्यूट  ऑफ  इंफार्मेशन  टेक्नोलाजी,  इलाहाबाद  के  वर्ष  2016-2017  के  वार्षिक

 प्रतिवेदन  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  |

 (दो)  इंडियन  इंस्टीट्यूट  आफ  इंफार्मेशन  टेक्नोलाजी,  इलाहाबाद  के  वर्ष  2016-2017  के  कार्यकरण

 की  सरकार  द्वारा  समीक्षा  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  |

 उपर्युक्त  (3)  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारण  दर्शाने  वाला  विवरण

 (हिन्दी  तथा  अंग्रेजी  संस्करण)।

 [Placed  in  Library,  See  No.  LT  8936/16/18]

 (एक)  द  यूनिवर्सिटी  ऑफ  दिल्ली  (भाग  एक  और  दो),  दिल्ली  के  वर्ष  2016-2017  के  वार्षिक

 प्रतिवेदन  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  |

 (दो)  द  यूनिवर्सिटी  ऑफ  दिल्ली,  दिल्ली  के  वर्ष  2016-2017  के  कार्यकरण  की  सरकार  द्वारा  समीक्षा

 की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण।

 उपर्युक्त  (5)  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारण  दर्शाने  वाला  विवरण

 (हिन्दी  तथा  अंग्रेजी  संस्करण) |

 [Placed  in  Library,  See  No.  LT  8937/16/18]
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 (7)

 (8)

 (10)

 राजीव  गांधी  यूनिवर्सिटी,  रोनो  हिल्स  के  वर्ष  2016-2017  के  वार्षिक  लेखाओं  की  एक  प्रति  (हिन्दी  तथा

 अंग्रेजी  संस्करण)  तथा  उन  पर  लेखापरीक्षा  प्रतिवेदन।

 उपर्युक्त  (7)  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारण  दर्शाने  वाला  विवरण

 (हिन्दी  तथा  अंग्रेजी  संस्करण)।

 [Placed  in  Library,  See  No.  LT  8938/16/18]

 विश्वविद्यालय अनुदान  आयोग  अधिनियम,  1956  की  धारा  28  के  अधीन  निम्नलिखित  अधिसूचनाओं

 की  एक-एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)-

 (एक)  .  विश्वविद्यालय  अनुदान  आयोग  (महाविद्यालयों  को  स्वायत्त  दर्जा  देना  और  स्वायत्तशासी

 महाविद्यालयों  में  मानकों  को  बरकरार  रखने  के  लिए  उपाय)  विनियम,  2018, जो 12 जो  12  फरवरी,

 2018  के  भारत  के  राजपत्र  में  अधिसूचना  सं०  एफ सं  1-1/2012(एसी) में प्रकाशित हुए थे। में  प्रकाशित  हुए  थे।

 (दो)  विश्वविद्यालय  अनुदान  आयोग  (केवल  वर्गीकृत  स्वायत्तता  प्रदान  करने  के  लिए  विश्वविद्यालयों  का

 वर्गीकरण)  विनियम,  2018, जो 12 जो  12  फरवरी,  2018  के  भारत  के  राजपत्र  में  अधिसूचना  सं०

 एफ०  सं०  1-8/2017  (सीपीपी-2)  में  प्रकाशित हुए  थे।

 [Placed  in  Library,  See  No.  LT  8939/16/18]

 भारतीय  सूचना  प्रौद्योगिकी संस्थान  (सरकारी-निजी-भागीदारी)  अधिनियम,  2017  की  धारा  38  की

 उप-धारा  (1)  के  अंतर्गत  जारी  अधिसूचना  सं०  का०  Blo  758(अ) जो  21  फरवरी,  2018 के  भारत  के

 राजपत्र  में  प्रकाशित  हुई  थी  तथा  जिसके  द्वारा  उक्त  अधिनियम  की  धारा  38  की  उपधारा  (2)  में

 विनिर्दिष्ट  सदस्यों  से  समन्वय  मंच  नामक  केन्द्रीय  निकाय  की  स्थापना  की  गई  है,  की  एक  प्रति  (हिन्दी

 तथा  अंग्रेजी  संस्करण)।
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 [Placed  in  Library,  See  No.  LT  8940/16/18]
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